ITEM NO.46 REGISTRAR COURT. 2 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MR. RAJESH KUMAR GOEL
Criminal Appeal No(s). 564/2018
THE STATE OF UTTAR PRADESH Appellant (s)
VERSUS

SHEO MANGAL & ANR. Respondent (s)

Date : 19-07-2018 This appeal was called on for hearing today.

For Appellant(s) Mr.Shashank Shekhar Singh,AOR
Mr .Ankit Pandey,Adv.

Mr. Samir Ali Khan, AOR

For Respondent (s)

UPON hearing the counsel the Court made the following
ORDER
Ld.counsel for the appellant has failed to file the spare
copies for issuance of NLPA to the respondents within the period
prescribed wunder the rules. Therefore, the matter shall be
processed for 1listing before the Hon'ble Judge in Chambers for

further directions. Await orders and list thereafter.

RAJESH KUMAR GOEL
Registrar
SB

Signature-Net Verified

D\glla\iy_sgr;a b
SUSHMA KUMMEI
BAJAJ

Date: 2018707.20
15:35:52 |
Reason:



		2018-07-20T15:35:52+0530
	SUSHMA KUMARI BAJAJ




